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Central Statistical Organisation (CSO), Gross Capital Formation (GCF) in 
agriculture, including allied sectors, in public sector at 1993-94 prices 
increased from Rs. 4444 crore in 1998-99 to Rs. 4756 crore in 1999-2000. 
Though GCF declined to Rs. 4435 crore in 2000-01, it increased to 
Rs. 4635 crore and Rs. 4892 crore in 2001-02 and 2002-03 respectively. 

(b) GCF in the public sector is mainly due to irrigation projects 

undertaken by Departmental Commercial Undertakings. Accordingly, 

creation of additional irrigational facilities has been identified as thrust 

area for priority attention. 

Availability of seeds 

82. SHRIMATI VANGA GEETHA: Will the Minister of AGRICULTURE 

be pleased to state the action taken to provide reliable and quality seeds 

to farmers to ensure that their production do not fall? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE 

(SHRI KANTI LAL BHURIA): A provision of making available 55.89 lakh 

quintals of reliable and quality seeds to the farmers have been made during 

Kharif 2004, against a requirement of 49.98 lakh quintals of seeds projected 

by the State Governments. 

Sufficient number of Seed Inspectors have been notified by various 
State Governments under the Seeds Act, 1966 and Seeds (Control) Order, 
1983 for enforcement of the Seeds Act, 1966, Seeds Rules, 1968 and 
Seeds (Control) Order, 1983 with the help of the infrastructure of sufficient 
number of Seed Testing Laboratories and Seed Certification Agencies to 
effect quality control measures with a view to provide reliable and quality 
seeds to farmers. National Seed Corporation, State Farms Corporation of 
India, Limited and 13 State Seeds Corporation are also engaged in providing 
quality seeds to the farmers. 

Special steps for increasing paddy production 

†83. SHRI MOTILAL VORA: Will the Minister of AGRICULTURE be 

pleased to state: 

(a) whether Government propose to take any special steps to increase 

paddy production in the country; and 

(b) if so, the details thereof and by when such steps would be taken? 

 

†Original notice of the question was received in Hindi. 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE 

(SHRI KANTI LAL BHURIA): (a) and (b) Central Government has been 

implementing a Centrally Sponsored Scheme on Integrated Cereal 

Development Programme Rice (ICDP-Rice) to increase rice production in 

the country. The scheme has been subsumed under macro Management 

Mode of Agriculture with effect from October 2000 to provide flexibility to 

States based on local needs. Under the scheme assistance is provided 

for propagation of improved production technology, hybrid rice production 

technology, integrated pest management through field demonstrations, 

training of farmers including women; transfer of technology through electronic 

media and published literature, farm implements, installation of sprinkler 

irrigation system; varietal replacement; production of certified seeds, etc., 

as per the work plan of the State Government. Besides, frontline 

demonstrations are also organized by the Indian Council of Agricultural 

Research (ICAR) on farmers fields. In addition ICAR is carrying out research 

for development of new high yielding varieties (HYV)/ hybrids and improved 

production technologies to increase production and productivity of rice in 

the country. 

KVKs in Uttaranchal 

†84. SHRI HARISH RAWAT: Will the Minister of AGRICULTURE be 

pleased to state: 

(a) the names of the districts in Uttaranchal where Krishi Vigyan 

Kendras are proposed to be set up in the year 2004-05; 

(b) whether the places for setting up of these Kendras have been 

identified; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE 

(SHRI KANTI LAL BHURIA): (a) The names of the districts in Uttaranchal 

where Krishi Vigyan Kendras are proposed to be set up in the year 

2004-05 are; Dehradun, Pithoragarh, Udhamsingh Nagarand Nainital. 

(b)Yes, Sir. 

†Original notice of the question was received in Hindi. 
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